
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE BENCH AT CHENNAI 

(Application under Section 19 of National Green Tribunal Act, 2010) 

 

ORIGINAL APPLICATION NO. 7 of 2019 (SZ) 

 

 

IN THE MATTER OF: 

J NAGESHWARA RAO                                                                       …APPLICANT 

VS 

STATE OF ANDHRA PRADESH AND ORS                                 …RESPONDENTS 

 

ADDITIONAL TYPED SET 

 

S.NO. PARTICULARS PAGE NO. 

1. Copy of the turnover particulars of Respondent Nos. 10 

and 32 for the last ten years in respect of the units 

presently operated under the name “Sai Raghavendra 

Stone Crushers”. 
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         G STANLY HEBZON SINGH                              V ANANTHA KRISHNAN 
 

           COUNSEL FOR RESPONDENTS  

 No.1, Nallathambi Road, Pammal, 
   Chennai-600 075. 
   Email. team.legacylaw@gmail.com  

   Mobile No: 99401 78702 
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BEFORE THE NATIONAL GREEN 

TRIBUNAL (SZ) BENCH, 

AT CHENNAI. 

 

O.A No. 7 OF 2019 

 

 

 

 

 

 

 

                                                                                        ADDITIONAL TYPED SET 

                       FILED BY RESPONDENT  

                                    DATED 02.06.2026  

 

 

 

 

 

 

 

 

 

       

                M/s. 

       G STANLY HEBZON SINGH 

       V ANANTHA KRISHNAN 

                                               COUNSEL FOR RESPONDENTS 
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